Tripura as a constituent college of the Ce

- January, 1996

GOVERNMENT OF INDIA
MINISTRY OF AGRICULTURE

NT OF AGRICULTURAL RESEARCH AN
Central Ag

DEPAK TME D EDUCATION . .
ricultural University, Imphai (Manipur)

ORDINANCE
Imphal, the |3th April, 1996
No. 2 of 1996

No. VC/CAU/I HESTABLIS)93: Whereas

the approval of
Committee Memo

along with addendum in tespect of the
Agricultural University

Expenditure Finance

sanction of the Central
scheme under the Vilnh five Year Plan. as COmmunicated by the

Joint Secretary, Department of Agricultur

al Research and Fducation and Sccremry_
Indian Council of Agriculrur

al Research vide their leter nrumber |

(21 92-Pl& M Part-111),
* dated the 13th October, 1993 provide

$ for the establishment of a College of Fisherieg in

acres at Lembuchera near Agartala to the Central Agricultural Univ

establishment of the College of Fisheries vide order aumber F.34(6)

ersity for the

-Per/89 dated the 9t

erred by sub-section {2) read with
clause (k), (0).and (2) of sub-section (I) of section 27 of the

Central Agricultural
Univérsity Act, 1992 (No. 40 of 1992)

. and with previpus app
Govemment, as mentioned In para 3 ab.

. Crsrgg
. W

roval of the central

ovc,'l, the Vice-Chancellor ol the Central



PR

Agricultural University, from time to time.

Agricultural I'niverSi[y,'.lmphal, do hereby make .tAhé-ﬁr-sri.Or&inancc‘and notify the
I"ol%dxw'ng provisians for the establishment and Maragement of the Cuilege of Fisheries at
Lembuchers in Tripura, namely-

I There shall be g college of Fisheries (heremafter referred 1o as the said coliege), at

Lembuchera in Tripura which shall be & constituent college of the Central Agricultural

University, Imphal,

2. The said college shall be Mmanaged as per the Statutes and Ordinances of the Central

SAgricultural University and the regulations made by the authorities of the Central

~. The said college shali have d-years Bachelor of Fisheries Science degree programme.
+ The said college initially shall hdve an intake ca{aaciry ot IS students, tncluding those
w0 be admitied as P& the provisions/nominations made. the number of studens may be
ncreased 12 maximum of 30 (thity). . '

S The said coliege shall have tPepartments specitied in colump 2 éf"thc tablc-below and
shall consist of the Professor, Associate Prbf’essor and Assistant Professor specified in the

corresponding entry in the said table:

51 > ¢ Professor | ciate | Assis
N N i e
N _ 3 0 s T
I Fish Genetics and reproduction 7 . 7 I 3 b
2 Aquaculture , ! ‘ l 3 5
3. Fish diseases and environmental | 1l 3 5
monitoring |
4. Fish nutrition 'and food I ' 1 3 5
technollogy including ‘ R 1
Biochemistry ' !
5. Fishéries‘Engincer'ing - 1 ! 2
: 6. _ Fl_shven.cs Economics and - 1 ]@ i 3
Statistics ‘
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: © Department | Professor
‘ No. [ .
7. ‘)

Fisheries Extension, Rural . l

Assoctale
Professor

Assistang
Professor

I 2 4
Sociology and Management
3. Basie Sciences and Humanities - f 3 4
- h 5 8 30 33
Dean I - - !
Total 'M_Tﬁ—%*zo_‘—r

6 This Ordmancc shall ‘COme Into for(.e on the date of i

Is publication in the Official
Gazette.

. K

(M.P. Singh)
Vice-Chancellor,

Central Agricultural University, Imphal

Memo No. VC’CAU/M(ESTABLIb)/% Imphal the 13th April, 1996
Copy for mformat]on and necessary action to:
I. The Registrar,

Central Agricultural University, Imphal,

9

All Directors, Deans and Comprroller,
Central Agricyltural University, Imphal.
3. The Chief Secretary,

Govt. of Arunachai Pradesh/Manipur/ Meghalava/Muoram’S:kkimf - £”’$L
Tripura and Sikkim ,\/'



4. The Secretary, North—f?us_tcrn Council. Shiflong (Megh

alaya)
S The DD.G.(1dn )

ACAR, New Dethi - 110012

& The Joint Seeretary, D/\Ri*ﬁ/Schc_tz\ry‘ ICAR,

Nrishi Bhavan, New Delhy -0,

(M.P. Singh)
Vice-ChanceHor,

Central Agricyliural University, Imphal.




